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Defects 

9.  (i) Parental name of petitioner no. 1 differs in vakalatnama from page 1. 

 (ii) Discharge petition date in para 13 and its sub-para may be verified/corrected. 

(iii) Duly certified typed copies may be filed for page 24, 26, 28 & 24 

(iv) Subject matter may stated specifically.  


